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period of cessation of <'perations 
which expires on th,' 14th October 
this year. 

(d) It is true that the Naga hostiles 
have of late intensified thdr activities 
within the area covered by the se. sa-
tion of operations agreement, and. 
have also sought to extend them to 
sub-divi.c;ions outside that area. The 
-Government of Manipur 3 ~ talting 
firm preventive measures which would 
guarantee security to citizens. 

IDdIaDs tram BlIJ1IIa 

( Shrl P. C. IIorMah: 
-711. ~ Sui Oakar Lal llerwa: 

l Sbrl GIII.baa: 
Will the Minister of BehabUltaUoa 
be pleased to .tate: 

(a) whether it i. a fact that lome 
of the Indians repatriated from 
Burma offered a SatyagrRha near 
the residence of the Minister of Ex-
ternal Affairs to demand expeditioU8 
rehabilitation of such refugees; 

(b) if so, their precise demands; 
and 

(e) Government'. reaction thereto? 

The MInister Of RehabllltatloD (Sui 
TJagl): (a) Yes, Sir. 

(b) Demands of the repatriates were 
that: 

(i) they should he treated at par 
with the millrants f.·om Ea.t 
Pakistan and he Iliven all 
facilities 8 is~i e to them; 
and 

(ii) Ihry may he re.e·tled in the 
Union Territory of Delhi. 

(c) It is not the policy of Oo\'orn-
mE'nt to treat the repatriates trom 
Burma ot pa.rt with UlP migrants from 
E ~t i~t3n ~ the circums an e.:; of 
their rf"oatriation fr"m Burma uro 
differp.,t from thos" of rr:iaration from 
East Pakistan. The repntrrale! in 

( ~tion went back to Uttar Pradesh 
on the 191h Julv. 1965. The Gov.'rn-
ment of Uttar Pradesh have glt·en 

them cashdoles and are taking actioD 
fur their rehabilitation. 
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r Sb-l Rarl Visluoa Ka_tb: 
.'11 • .) Sbrlmatl Malmoona Sal ... : 

1 Sbrl 1. B. 8. BIIt: 
L Sbrl Kajrolkar: 

Will the Minister of Rome Allain 
be pleased to st.te: 

(a) whp.ther it is a tact that a 
Ifblack·list" of certain contactmen of 
some business hou5e!1i and indultri •• 
lists. indulging in majprocti ....... b_ 
been prepared; end 

(b) it so. t~  particular. tb~  

TIle MinMer of State In the Mln"'-
try of l10me Alfal... (Shrl Hatbl): 
(a) A list of n i : 1~:e Cont.act-




